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Order

Ld. Counsel for the parties have pointed out that proceedings for winding up and
related applications are pending before the Hon'ble High Court of Delhi and the matter
is now fixed for 26" October, 2016. Accordingly, a joint request has been made for
deferring the orders in the present proceedings.

2. In view of the above, the hearing is deferred to 15.11.2016.
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